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703 745, 745, 747, 748, 749 750 751, 752, 753, .
799, 810, 811, 817, eze 829, 833, 834, 842, 843,
, | «  gaa, 845, eas 847, 899, 900, 932, 989, 996, 1006

1009 \VE$ Of 1990

New Delhi this the 14th July 1994
Hen'ble Shri J.P. Sharma, H.mb.r (3)
Hen'ble Shti BeKo Singh ﬂesbar (A)

o . Applicants in 9 AoNo. -
1. Shri N.K. Sharma, _ '

. 84, Delhi Administration Flats, 708/90 l

' - Madel Taun, _ _ 1

‘Q" . ’ ‘ DBlhia R . S K ‘
2. Shri Braj Raj Singh Rathaur,' - T4s/90 |

18 Delhi Administration F;ats, i
Greater Kailash Part I,

New Delhi. ‘ _» _
" 3. Shri Tacrlechan Singh ;fﬁﬁm . 899/90 E
T L R=115 Madhuvan, .ig; S B a L T
'Neu Delhi. o L b = S
4. Shri Ajay Dewsn, - 1009/ 90

5 Shankaacharyas- marg, S i : g
Civil Lined, : _ B ' L |
Delhi, SR o

| : : S.I'Shri Ziaullah Sidd;uui L 1006/90
B 677 Xamaljit Sandhu- Bleck( )
. Rsian Games Village,
Ney Delhio

6. Shri Vinay Bhushan Oubey@ B 996/90
224 Jhelium Hestel, L .
INU, Neu Delhi.

. 7. Shri Arun Kumar- Sharma o _ AU989/90;
- 131 New Manglapuri ﬂehrauli Road,, : h
Neuw Delhi , S '
8. Shri Rajendar Prasad o7 e3yan

- F=108, Sector 20 NOIDA,UP:
9, Shri Aahutosh Kumar

70 Groatep Kailash  " :f e '800/90
New Delhi., - v - ' _
| T - 10, -Shri Raj Singh, | - 847/908
* 46 Ashokg Park Extsntisn,
 New Delhi.
11. Shri Kapal Kumar Uehra 846/99

121 Sector 15A NJIDAZ UP
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Shri. Surender 51ngh,
C=8: Shiviajd, = Parky,«
Nau Delhi. . ‘,,§4

Shri Randhir Slngh Punia,
Flat No. 61-D CBI Golony
Vasant. Vihar,
Nau Delhl 110 057.

Shri Jai Pal Slngh

Flat Ne. 5130 Sector B,
Pecket T Vasant. Kunj, ..
New - elhi-110 0374555 .

,,; SETERY g el
Shsi Dhirendra Kumar,
B-6 Officers Flat,
Centmal Jail. Tihln,
NBU Delhiu )

Shri Umash Kumar Tyagi,
11 A Delhi. Admlnlstratxen Flats,
New Mahabi .£xtenf1mn *****
_Mikespurd
Neu Delhl.

Shri Anil Nehta
C 4/117 Safdarﬁang,onueiopmeﬁ ‘Ar
Neuw Delhlo

4 Lo
Shri Manjit Rai, : 2
1245 Gali No. 1 Falz Gan
Bahadurgarh Road,

Delhl .

t
b.,,"'l.. c b E Rl iEY

Shri Om Prakash Nebna,ﬂ
38 B, Pocket B,Lﬂayur.bihang
Delhi—110 091, » irtiadl

Shri Girish Chandra,

D~17 Deihi Admiaistnatron Exaﬁs ¢
Timarpur, Dellidanci =v i wen HS-

»[f‘?'+ Bl W

Shri Vinod Kumar angh Ghauhan,
1 Delhi Admlnlstration Flat,
Upper Bela Road,
Delhi-110 054. .

Shri Vinod'khmar Jain,
1717 Gulabi Bagh,
Nau Delhi : R
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" {8y Advecate : ShriP.H. Ramchandani)

264, Shri Shashi Bhushan Singh,

. 28, Shri S.K. saxena,'

32, “Shed Mlok-SEivastas

(By Advocata Nono)

‘1s -Unisn af Indi.,

. Dhelpur’ Hause,;@ e

svﬂ*WCent:al Fihar.
: ._ ::Delhi ». .

“Deapt. of Peragpnql ang‘Jnhining ;;A$k“
Ministry ef", PeranllzPublﬂEMGrfIv hc;a
..and Pansions, e ,xthJ . L““mw‘

‘The Sccrotary,

58 D.kshna Puram, -
Je. N-U-. New Delhi.

- 25, 'Shri R.jash Narain Marig 753/90
; 1690 Gulabi Bagh, w el A
Delhi-110 007.;» L i |
26. Shri. Rakeahashatnagzr, : 748/90 ‘
. 1701 Delhi Adminnistrat“;wa
- Gulabi Bagh, .".% , . :
. Delhi=110 007.,. T 5 L
27, shri Surya Knht Slngh Yada~ - 747/90
. .. 18/23 Gulabi Bagh,'t=‘~-- R -t
New Dalhi. . .

. _746/90,\ l'\ ' |
' 1688 Gulabi Bagh, |

" 29.?‘Shrf#Devendeeramdn.Sharba-ﬁVV;; ~..1083/90

‘ .~ B=33 Sarai Peepal ThalaSE tens' " :

- A fDalhi-110 033. I »

R 30, ,ﬂsnrifaagindanlsingh PO 2T Y gq9/90
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FBNOLIGISTLETLD TG R
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(Je P. Sharma)
Member(3J)




